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Office of District Magistrate, Meerut

To,
The Registrar,
National Green Tribunal,
Principal Bench,
New Delhi.
No. Hso/G,/OPr*SII/;laQH Date—(}'oi(;liq

Sub: Action Taken Report in compliance of order dated 30.10.2023 passed
by Hon'ble NGT in OA No 511/2023 titled by Priyank Bharti
Versus State of U.P. & Ors.

Sir,
In the above noted case Hon'ble Tribunal was pleased to pass the

following main directions-

"-—-- 3. In terms of the direction of the Tribunal dated 21.08.2023, the joint Committee was
required to identify the extent of encroachment and provide factual status of notifications and
demarcation of river Budhi Ganga but, it appears that the said exercise has not been undertaken
by the joint Committee. With the report only one enclosure received from the Sub Divisional
Magistrate (Building) stated to be concerning the encroachment in Budhi Ganga has been
enclosed. A perusal of the enclosure reveals that the details of alleged illegal allotment of plots
under the Revenue Code have been mentioned but the encroachment on the prohibited area by
the side of river Budhi Ganga has not been disclosed.

4. In view of this, learned Counsel appearing for the UPPCB has sought for further four
weeks’ time to file a fresh report by duly complying with the directions of the Tribunal contained
in the order dated 21.08.2023.

5. There is no explanation as to why such an incomplete and unsatisfactory report has been
filed by the joint Committee. Therefore, we have no option but to direct the District Magistrate,
Meerut to appear by virtual mode on the next date of hearing.

6. It will be open to the applicant to file objection to the report before the next date of
hearing.

7. Liston 15.01.2024....""

In compliance of the above said order, meeting of the concerned

departments was convened on 21/12/2023. Minutes of meeting is attached as
Annexure-A. Further report of joint committee is attached herewith as
Annexure-B for your kind perusal please.

Enclosure: As above

Youys faithfully

12
(Dbeepak Meena)
District Magistrate,
Meerut
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R 2. In purported compliance of the aforesaid order, the joint Committee has filed report
26.10.2023. The report discloses that the domestic discharge from Nagar Panchayat, Hastinapur are ao_n
flowing through the “Nala” to low land area and is collected there. From the middle of this low laying ar, 2
Akbarpur escape is also flowing which finally meets river 3anga near Paharpur Kutum Village. It is stateg;f thej
there is no treatment facility of effluent flowing from tk: & drain from Nagar Panchayat, Hastinapur. ~he re Oit
states that there is no water polluting unit/industry i Hastinapur area but, this aspect has beer, dfsputeg b

the applicant by submitting that Tikaula Sugar Mill, which is a water polluting unit/indust:, is operatin i.r}:
Hastinapur area. He has also submitted other industries are also operating in the area w’hfch are causg,;n

pollution. -

3. In terms of the direction of the Tribunal dated 21.08.2023, the joint Committee was required to
identify the extent of encroachment and provide factual status of notifications and demarcation of river Budhi
Ganga but, it appears that the said exercise has not been undertaken by the joint Committee. With the report
only one enclosure received from the Sub Divisional Magistrate (Building) stated to be concerning the
encroachment in Budhi Ganga has been enclosed. A perusal of the enclosure reveals that the details of alleged
illegal allotment of plots under the Revenue Code have been mentioned but the encroachment on the
prohibited area by the side of river Budhi Ganga has not been disclosed.

4. In view of this, learned Counsel appearing for the UPPCB has sought for further four weeks’ time
to file a fresh report by duly complying with the directions of the Tribunal contained in the order dated
21.08.2023.

5. There is no explanation as to wﬁy such an incomplete and unsatisfactory report has beer filed by
the joint Committee. Therefore, we have no option but to direct the District Magistrate, Meerut to appear by

virtual mode on the next date of hearing.
6. It will be open to the applicant to file objection to the report before the next date of hearing.

7. List on 15.01.2024...."
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Report of joint committee in compliance of order dated 30.10.2023 passed
by Hon'ble NGT in OA No 511/2023 titled by Privank Bharti Versus State
of U.P. & Ors.-

In compliance of order dt. 30.10.2023 passed by Hon'ble NGT, New
Delhi, in OA No 511/2023 titled by Priyank Bharti Versus State of U.P. & Ors.
report of joint committee comprising of main issues raised is as follows-

1- There are 7405 households in the town area of Hastinapur. All are
having soakpits and septic tanks through which the overflow is
discharge in the drains, which ultimately flows in chetawala drain. This
drain finally falls in a low lying area of wetland where natural
phytoremediation occurs. Report dt 10.01.2024 produced by Executive
Officer, Nagar Panchayat, Hastinapur regarding discharge of town and
proposal for treatment of sewage of town is attached as Annexure-1. It
is pertinent to mention that sample of Chetawala Nala was collected
jointly by team of CPCB and UPPCB on 04.09.2023. The sample of
discharge parameters before meeting River Ganga with respect to color,
pH, BOD and COD are found conforming to the norms. The copy of
analysis report is attached as Annexure-2.

2- It is submitted that there are no water polluting industries in the
catchment area of Budhi Ganga in District Meerut. In respect to order dt
21/08/2023 of Hon'ble Tribunal report was sought from Regional
Officer, UPPCB, Muzaffarnagar. The report dt 11.12.2023 received
from Regional officer, UPPCB, Muzaffarnagar about industries in
catchment of Budhi Ganga and their discharge status is attached as
Annexure-3. As per report one distillery namely Tikaula Distillery and
one sugar mill namely Tikaula Sugar Mills Ltd. are situated in the
catchment of Budhi Ganga. The distillery unit is based on Zero Liquid

Discharge(ZLD) technology and is not operational at present while the
P.T.O.
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sugar mill is operational only. The treated effluent of Tikaula Sugar Mill
is being used for irrigation purposes besides having holding lagoons for
storage as per norms.

3- Status of encroachment and removal on land of Budhi Ganga is attached
as Annexure-4.

4- As per irrigation records, Budhi Ganga is not a river but a stream. Hence
notification regarding Budhi Ganga is not available.

The above report is being submitted for perusal and necessary action

W@\;}ﬂ ( \q,\\\
(Sub Divisional Magistrate)

(Regional Officer)  (Executive Engineer)
UPPCB, Drianage Khand, Irrigation awana,
Meerut Department, Meerut eerut

please.




212 Prvegret

BT TR GG gRATgR (FvS)

UAE 689 / 10Y0®0 / 2023—24 fa=tid : 10.01.2024
ar ¥,

e iy,
QovouguYr Hr=y 9 iwo |

fwa : w0 w5 sRa =uraifvaer 7 Reeh # A N0-511/2023 Priyanka

Bharti Vs State of Uttar Pradesh. i mifar smar i@ 21.08.2023 &

IS @ Hao |

SR A I T YrEar-dlowHogo / 9451 / 429(14) /2023 T@FSH faAiE 14
fem 2023 @ el wgw @ @ e W R st Mo wha wRa e
¢ Rl # wifira NO-511/2023 Priyanka Bharti Vs State of Uttar Pradesh.
ﬁmﬁamﬁfﬁﬁﬁzmoazozaa}aﬂrmmmaﬂm%fkwmﬂﬁﬁﬂmg?
A @Rl 7405 aq & | Rreni o0 3 diede vd Afes ¥ 99 80 2 R afvaraelr o1
areft @ el /=l A s @1 R e aga & @ @ R el /Al w1 g
AEHT A BU Adraren i A e & S B dedue @l 3qq: 8 GrfERMSar
w1 wrE adl &) SR TR A R ) wi0diodo / wwowRiodloht @ Pimfor &g

e W g AR A A @ 2, R @R fed @ Ry wrd URT TR
fear s

ST e ar ¥ e @) |
:fsrft‘m JfrET
@n@ﬁm\ ¥t
%

1hirying

Ty -2

ufafaln

R RIS / 415 m?!-l Freann v g MerF-sm&u, ssa M emea gomy
) LA e Ul

Co e e (e hes ) d ey e
AR e

it |
TR dar gy
()


SAURABH MAHESH RAUT
Pencil

SAURABH MAHESH RAUT
Pencil


21; aL

fiyettits

LR Rl \\.

/f "‘-“'(,n T b
- . ' -7* {« m)

\ A T o~ s 2011
i 3% oo 2015 16 SR 23062015

an
l
W YR NAT
i fyra femr (1)

Rtegny
i M. e A

B uikciRhE il : A ; b7 amnl 2 ,,'MWEU
A - v R R s il 2l wereda l‘mrﬂ/'mzjﬂmﬁﬁ 3:31'7_[‘1@!'-! 3 ) A A 8

) A R, Aa IRER A JEgEE (s 23 1 4
= Agn R 20052015 3f R mh A @ e ane & s vl

ITE-’Ti:n . 2,
- - - B g e frs 7 FED A
e FwpE [ @ apl A w 2o A fympe feery TR fns [
Sy e £ wkrger AR 23
Pl /i oy el e s fver s 28l AR, AR AR Bl e .
i 052015 # fa T Frd 7 SE(HEN

iy wrmt T g Pt D T CER R

i 2015 @ A B adud R o AL e A
¥t vt I B oy 0 RO IAG B 1 DR R G vl gfn arE e
st i R gfa @

g ) SRR 1L T p—
e —— o L e R R L R oty ey dgF W fam T frdm e

fam

ity e @ A df B e
urew & Fr= -0 3 1 SEREL B df fhw 3 = 2
ey em—16 T 18 A AR Wit Fram o v 21

s [dmrpan s @

crodiofo &7 wam FRR J0R e Py w1 ok B own @ g iR e a=

5.
yferr ot foar s 21 &
Ein b
Ham : JUIRIIR
RN AT
ﬂ:{m T ARG
© ()

oy : Prefaf @ el (@ s s dg e A

| o R, Ad) R g e e, 0k IR, 73 R

—
y- é// ) o qRllanr FReEs, Souo TR T A TRAM SPVEL, 2-@r derey ) e, e |
; 3. PRmn/moveotioge TRl e P, Sovo, o a@ 3R W aoew ) C\
o Rrenfad, ndey, iwe | —/v‘ 5-
i

3

AR ¥
lJ'W T EREIR



SAURABH MAHESH RAUT
Pencil


214

DRAIN MONITORING FORMAT

Annex w\e-:l

Date & Time of sampling: 04.09.2023 (12 noon) Date of Report Submission: 22.11.2023
1. : " Chetawala Drain
Name of the Drain & City River Ganga Caral
Meeting Ganga/tributary/sub-tributary River Ganga
2. Name of tributary and sub-tributary
: River G Fi
Order of drain (first/second....) Ve Cangp (Hivst.order)
3. Confluence at Left/Right bank Right bank
4. Naljne of District of confluence point of Meerut
drain
5. Name of the Regional Office of
SPCB/District e
Source of Pollution load (Domestic/ .
o Niied! Industcial) River water/ field water only
If Industrial /Mixed , Name of the No
Industrial units — sector)
Catchment areas: origin point to Budhi Ganga (Canal), Hastinapur and
7. confluence point (major towns along with Chetawala village, Khijarpur, Meerut
districts). district
3. Traceable le'ngth_ (in k_m) before meeting 6kilometers
Ganga and its tributaries
9. Drain Status (dry/stagnant/flow) Flow
10. Tapped/Untapped Untapped
Overflow seen in tapped (Yes/No) No
5 Co-ordinate  of|Latitude 29.1350723
. the‘ o iiience Longitude 78.0540395
point
12. Dlstan.ce ﬂfom. confluence point to 4. W onistans
sampling point in km.
e Co-ordinate  of|Latitude 29.166419
e SR e 78.027587
point
14. Landn?arks / Address of the location of | Clismwalavillage
sampling point
Flow (in MLD) 0.25 m3/s =21.6 MLD
Flow measuring method Ball Float method
Length = 13.5 m |Time = (90+105) /2 =
15. Factor used to calculate flow (specify) :[Width=15m |97.5 seconds
Depth =0.15m |Factor = 0.8
If flow was not measured, specify Not Applicable
In case of Tidal effect, details Not Applicable
16. Status of Screen Bar/drainage net installed,| Tapping Point | Not Applicable
if Yes, details with photographs ‘IConfluence Not Applicable
17. V-Notch/flow measuring device installed,} [Tapping Point | Not Applicable
if Yes, details with photographs ‘IConfluence Not Applicable
Tapping details (volume tapped in MLD) Not Applicable
i SPS details Name & L(.)cation. of SPS Not Appl%cable
: SPS Capacity Not Applicable
Interception &Name & Location of STP Not Applicable
Diversion  t0]STP Capacity Not Applicable




and  monitor overflow and collect

sample.

20. Interim Remediation measure adopted| N
(Yes/No) ' -
Small fishes were observed at
complete width of the drain near the
sampling point.
Water depth in drain very less (~0.5
ft.)
51, ; . As informed by locals, no domestic or|
Field Qbservations industrial effluent is discharge in the
drain.
The water present in the drain was
informed to be of Budhi Ganga Canal.
As informed, the drain consists of
water mainly from agricultural run off,
22. Urgent action required, if any No
Name of all monitoring officers along with Designation
Mrs. Shraddha Lonarkar, RA-III, CPCB . P R e 4D, e
Mrs. Anubha Aggarwal, SRF, CPCB
23

Mr. Manoj Pant, OA, CPCB

Mr. Ran Vijay Bharti, JRF, UPPCB
RO, Meerut-UPPCB
Mob: +91 9628136059

Pt

Phoo{graphs

A
Point Downstream of Sampling Point
ANALYSIS RESULTS

1. |Colour (Hazen)
2. |pH
3. [BOD (mg/l)
4. |COD (mg/l)
5. |TSS (mg/)
6. |TDS (mg/l) 872
7. [CI (mg/) 26
9. [NOs(mg/l) 1
10. [SO4* (mg/l) 26
11. |PO,> (mg/l) 0.4

wRRFK
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Email : romuzaffarnagar@uppch.in : G © 0131-2436493

e a3 sty

UPPCB

== FT YoYU U forimer aiE, HoUhREnR
9\“,% U.P. POLLUTION CONTROL BOARD, MUZAFFARNAGAR
6—d1, 71 HUI), JATHITIR—251001 (B'o‘;To)

Hed Ho e,
Rof. No ?fl/éﬁwe/f\/év r @mmﬁ/ﬁaﬁ | 2032 Dated o 1= 23
To |
Regional Officer
U.P. Pollution Control Board
Meerut.

Sub. : Regarding compliance report of order passed dated 30.10.2023 by Hon'ble NGT
in O.A. No. 511/2023 Priyank Bharti Vs State of Uttar Pradesh & Others.

Sir,

Please refer to your letter no. 903/G/OA-511/Priyank/2023 dated 08.11.2023. In
compliance of Hon'ble NGT order dated 30.10.2023 in O.A. No. 511/2023 Priyank Bharti
Vs State of Uttar Pradesh & Others, inspection report of M/s Tikaula Sugar Mills Ltd.
Tikaula, Muzaffarnagar and M/s Tikaula Distillery Tikaula, Muzaffarnagar is enclosed
herewith for further necessary action.

Thanking you,

Enclosure : As above.
Yours. faithfuily,

|
o | 4
AP

(Ankit Singh)
Regional Officer

Copy to :
1. Chief Environmental Officer (Circle-3), U.P. Pollution Control Board, Lucknow.
2. Law Officer-1, U.P. Pollution Control Board, Lucknow.

Regional Officer

DfNaer) Mittal/Latker 2023(4)
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e REGIONAL OFFICE
o UTTAR PRADESH POLLUTION CONTROL BOARD
! ) MUZAFFARNAGAR

R

- INSPECTION REPORT (SUGAR UNIT)

A : General Information

1. |Name of the unit and address M/s. Tikaula Sugar Mills Ltd., Tikaula,
Muzaffarnagar
2. [Name of the Proprietor/Contact Sh. K.K. Sharma, G.M.
person, Designation
3. |Date of Inspection ' 24.11.2023
4. |Year of Commissioning 1999
5. |Sector Private
6. |Cane crushing capacity 12000 TCD (Sugartane)
7 Operation'al status Operational
8. |Consent Status Valid upto 31.12.2026
B : Water Pollution and its Control
1. |Water Supply Source(é) Tube well
Industrial  |940 KLD
Water Consumption (KLD) Dotnectic 60 KLD
2. |Flow measuring device installed at |Available
outlet of ETP
3. |Waste Water generation (KLD)
(before treatment) '
e Industrial 1920 KLD
e Domestic 50 KLD
4, |Waste Water treatment capacity

(KLD)
e Industrial

e Domestic

100 KLD

2000 KLD (Approx.)

Page 1 of 7
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Details of ETP Oil & Grease Trap, Equalization Tank, Primary
g Clarifier, Aeration Tank, Secondary Clarifier,
‘ Sand Filter, Activated Carbon Filter, Sludge
Drying Beds etc.
Status of ETP Operational
6. |Details of STP Collection Tank, Vermi Bed, Ozone Contact
Tank, Treated Water Tank
Status of STP Operational
7. |(A) Design Parameters of ETP Fixed
(B) Operating Parameters of ETP |Biological in Nature
8. |Adoption of emerging Sustaining Process
technologies of ETP
9, |Waste water discharged (after
treatment) (KLD)
o Industrial 1920 KLD (maximum) (Used for ferti irrigation
on land)
o Domestic 50 KLD
10. | Mode of disposal of treated Treated effluent being used for Ferti Irrigation
effluent (Details) on Land
11. |Sludge disposal mode In Sludge drying beds.
C : Air Pollution and its Control
1. |Sources of Air Pollution 04 Boilers
01 Boiler of 75 TPH, 02 Boilers of 35 TPH each
and 01 Boiler of 60 TPH
2. |Type of Fuel used with Bagasse 2350 MT/Day
consumption
3. |Stack details 75 TPH Boiler Stack — 50 meter
35 TPH Boiler Stack — 45 meter (Combined)
60 TPH Boiler Stack — 50 meter
4. |APCS details Wet Scrubber installed for all boilers
5. |Status of APCS | Operational

Page 2 of 7
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Photographs of ETP4

-

= ) OPS Map Camera
Muzaffarnagar, Uttar. Pradesh, India
Unnamed Road, Uttar Pradesh 251315, India
Lat 29.272101°
e Long 77.996° g
LA 26111123 04118 PM GMT +05:30

gr : gﬁnﬁs‘nspcnmm,
Muzaffarnagar, Uttar Pradesh, India
Unnamed Road, Uttar Pradesh 251315; India
Lat 20.272028°
Long 77.996851°

©|24/11/23 04:20 PM GMT +05:30

T

‘ H GPS Map c;muru
Muzaffarnagar, Uttar Pradesh, India 5
Unnamed Road, Uttar Pradesh 251315, India

Lat 29.271965°

Long 77.095776° :
24111f23.04:25 PM GMT +05:30

|Gl ops Map camera

i ‘Muzaffarnagar, Uttar Pradesh, India

Unnamed Road; Uttar Pradesh 251315, india

| Lat 20.271838°

Long 77.996144°

12411/23 04:29 PM GMT +06:30

Page 3 of 7
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INSPECTION REPORT (DISTILLERY)

A : General Informatio"n
1. |Name of the unit ancl!‘address M/s. Tikaula Distillery, Tikaula
| Muzaffarnagar
2. |Name of the Proprietor/Contact Sh. K.K. Sharma, G.M.
person, Designation -
3. |Year of Commissioning 2003
4, |Sector Private
5. |Production Capacity - Rectified Sprit/Ethanol
75 KLD (By using C-Heavy Mollasses)
93 KLD (By using B-Heavy Mollasses)
6. |Raw materials & their requirement |B-Heavy Molasses 303 MTD OR
C-Heavy Molasses 340 MTD
7. |Operational Status_‘ l Not Operational due to own reasons
Consent Status Valid upto 31.12.2023
B : Water Pollution and its Control
1. |Water Supply Source Tube well
Industrial  |670 KLD
Water Consumption (KLD) Domestic 5 KLD
2. |Waste Water generation (KLD)
(before treatment) 5 &
e Industrial Zero Liguid Discharge
o Domestic 4 KLD
3. | Waste Water treatment capacity
(KLD)
e Industrial 1062 KLD (Condensate Polishing Unit)
o Domestic 4 KLD (Septic Tank)
4. | Details of ETP MEE, Slop Boiler and CPU
Status of ETP Operational
5. | (A) Design Parameters of ETP Fixed
(B) Operating Parameters of ETP |Biological in Nature

Page 4 of 7
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Adoption of emergiﬁg

6. Sustaining Process
technologies of ETP
7. |Waste water discharged (after For ensuring Zero Liquid Discharge, spentwash
treatment) (KLD) generated from process, unit have 02 nos. MEE
e Industrial of capacity 474 KL/Day and 315 KL/Day and 30
TPH capacity Incineration Boiler.
For the treatment of MEE Condensate, Boiler
Blow Down, Floor Washing etc. unit have 1062
- KLD capacity CPU. The treated effluent used in
fermentation and in cooling tower as makeup
water.
e Domestic Septic Tank
8. |Mode of disposal of treated At the time of inspection unit found complying
effluent (Details) in reference of Zero Liquid Discharge.

C : Air Pollution and its Control

1. |Sources of Air Pollution Boiler 30 TPH capacity
2. | Type of Fuel used with Slop (B-Heavy Operation) 143 MTD
consumption - Slop (C-Heavy Operation) 193 MTD
Bagasse 184 MTD
3. |Stack details 01 No., Height 80 Mtr. from ground level
APCS details ESP with ash removal system with manually
operated nise knife as EDGE Gates
5.

Photographs for ZLD

o 6 oS Map Cam

Muzaffarnagar, Uttar Pradesh; india
innamed Road, Uttar Pradesh 261315, India
8t 20.974702°"

450 Long 77.8067359

*‘\\\\\%  24]11/2304:03 PM GMT +05:30

Page 5 of 7
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a GPSMap Camera

i Muzaffarnagar, Uttar Pradesh, India
Unnamed Road; Uttar Pradesh 251315, indla
Lat 29.274917° - d = 3
Long 77.996932° - .

24111123 04:07 PM BMT +05:30.

N

5
o :
24/11/23 03:5{3 PM GMT +05:30

[EJ oPs Map Camera

; Muzaffamagar, Uttar Pradesh, India

Unnamed Road, Uttar Pradesh 251315, India
at20.274772°
‘Long 77.896764°

* Muzaffarmagar, U'ttaa" Pradesh;
; P

named Road, Uttar. Pradesti 261315, india

Possible Route of effluent to reach river Boodhi Ganga

During inspection it is f'ound'th_at a sthmi-‘wa_tér_ drain
industries which meets into Samana Jheel trav'el?firjg"ifa'pp'rox. 1.0 Km. It is the possibility

that during rainy season, the overflow. ’c-).f_Sarh_a_n_a”’Jh.ee_'[ may go to Boodhi Ganga.

{ (AT

flows near the above



223

Observations

K

M/s Tikaula Sugar Mills Ltd., Tikaula, Muzaffarnagar found operational
during the inspection.

Unit has adequé.te: capacity ETP which found operational during the visit. Unit has
installed Online‘.'Continuous Effluent Monitoring System at the outlet of ETP.
During visit all th’é parameters found within the prescribed norms.

Unit has holding lagoon (15 days capacity) for use of treated effluent into ferti
irrigation. .

Unit has installed’ Online Continuous Emission Monitoring System installed on all
03 Stacks. During visit particulate matter found within the prescribed norms.

M/s Tikaula Dis;l_:illery, Tikaula, Muzaffarnagar found non-operational during
visit due to own réasons.

Unit have 01 Lagoon (Lagoon No. 3) for storage of concentrated spentwash of 07
days. ; '

Unit have installed PTZ camera in lagoon area for the vigilence of ZLD.

In the catchment of Boodhi Ganga, there is no any major water polluting

industries are established / operational.

P
2 i

(Sarvesh Kumar) (Imraan Ali)
Lab Asstt. A.E.E.

Regional Officer
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4. In view of this, learned Counsel appearing for the UPPCB has sought for further four
weeks’ time to file a fresh report by duly complying with the directions of the
Tribunal contained in the order dated 21.08.2023.

5. There is no explanation as to why such an incomplete and unsatisfactory report has
been filed by the joint Committee. Therefore. we have no option but to direct the
District Magistrate, Meerut to appear by virtual mode on the next date of hearing.

6. It will be open 1o the applicant to file objection 1o the report before the next date of
hearing.
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